
IT 

In the Central Adninistrative Tribunal 
Calcutta !3ench 

OA N9.248 of 1996 

present : H.n'ble Wr ID, PurkaYastha, Judicial Member 

SubhaSis Ghosh & Anr. 	
ApplicantS  

Vs. 

UniOn of India, threuqh the General 
1anager, Sr.E. Railway,  Garden Reach, 
Calcutta. 

Chief Personnel Officer, S,E. Railway, 
Garden Reach, Calcutta. 

Dy. Controller of Stores, S.E. Railway, 
IKharagpur, P.O. Kharagpur. 

Respondents 

For the Applicant : Mr. P.1<. Munsi, Ld. Advocate 

For the Respondents: Mr. P.Chatterjee, Id., Advocate 

Heard on : 8-798 	 Date of Judgement : 87-98 

OR 0 E R 

Ld. Advocate Mr, Wunsi Submits that he does not want to 

proceed With the case since applicant has got relief as prayed for,  
in the app1jcatjon'; Accordingly, aprilcationis disposed of. 

P1'astha ) 
Member (J) 


